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; A) Hame and Address A) Liability Datails of Proparties A}Rasarvé Prica
a)_qﬁf] a'ﬂﬁ Canara Bank .2\ | AssetRecovery Management Branch S I[WII]\ | of the Secured Creditor (plus Inferest Due) B)EMD
- g Bells House, 21, Camac Street, 5th Floor B) Date of Demand C)Bid Incremental Amount
T A vt of ks Lindertaking i SALE NOTICE B) Name and Address Notice Uls 13(2) D} Contact Person Branch
Kolkata - 700 016 :
E il cb23 bank of the Borrower C) Date of Possession and Regional Office
ﬁ' -mail : cb23b4@canarabank.com  F YN IR TV R T PAG Motice Uis 13(4) E) EMD Deposit Account
Notice is hereby given to the effect that properties sescribed herein under, taken possession under the provisions of Securitization and Reconstruction of | = ‘3‘2 G?nara ganh. Tim: Emﬂfﬁ% 616 FR} Rs. 15};5’?'“'%34'“ Al F'HFH'L p'h?r'b?llf[_ilaﬂﬂ of 56452’?“%&'; A) Rs. 99,00,000.00
Financial Assets and Enforcement of Security Interest Act, 2002 and Security Interest (Enforcement) Rules 2002, will be sold by online through » Lamad sireet, Kalkata - (BUPEE NN O | JIETORE 3. D00 L SRR P00, DG LS
s-auction as under: B} 1. Mis. Bhagwati Creation Sixty Mine Lakhs Six R.3. Plot Mo, 5050/5088, P.5. - Bhatar | B) Rs. 9,90,000.00
& ; Thi dF dar Sah ] Panchayai, in th
Offiers are invited from the intending purchasers for sale of the under mentioned secured asset on the following Brms & conditions aﬁgﬁsgﬂe_ﬁtﬁad. MNaar Botanical Garden Huﬁﬂﬂ Th-Er‘tI:ranurE. :: "':'EF o :'Elﬂgmt;mﬂspf;m“?:‘riﬂui G} Rs.10,000.00
Sl A) Name and Address A) Liabili Details of Properties A)Reserve Price e Minety Four Palsa only} | Boundarles of the Properties : On the
- ) el b g S i{phﬂ Inttlmst D) P H%EMD %EEIIT“'}' lﬂ:nr.lgghﬂﬂnir"ﬂr inrdnd B along with further Marth - by Orgram Forest, On the South - | D) Contact Persan : Assistant General
B) Date of Demand C)Bid Incremental Amount Hc::'.'.'rgh&ﬁ??r'ﬂga e . applicable interest and | Partly by Road & partly by Vitarich Agro Manager, ARM Branch Kolkata,
B) Nama and Address Notice Uis 13(2) D) Contact Person Branch o Tt charges from Food, On the East - By Orgram Forest. | (Mob.) 90518 82364
of the Borrower C) Date of Possession and Reglonal Office 3, Sri Samenl Dhananls 01.12.2024 Qn the West - By Eastemn Agro Hatchenes
Notice Uis 13(4) E) EMD Deposit Account CD -4, Sector 1 Sall lake City, Kalkata- 700 091. [P ruper_'!_-lr under Constructive E} EMD amount of Rs. 8,.90,000.00 to be
| 4. 5ri Pravean Dhanania B) 17.08.2010 Possession) deposited by adding the amount
1. | A) Canara Bank, ARM Branch A) Rs. 1,4592. 786,16 | EMT of properly comprising of land and t'.-.u::l | A)Rs. 48,30,000.00 68, Cotlon Streel, PS Burrabazar, Kolkala - TO0007 through e-wallet available in
21, Camac Streel, Kolkata - 700 016, {Rupeas One Crore storied budding in the name of Sri Tapash Pal | Also residing at : Silver Spring Apartmants, Tower | C) 03.02.2011 BAANKNET.COM
Farty Fiwve Lakh Minaty | all that piece and parcel of fand 04 Cottghs 7 | BYRs. 4,83,000.00 1. Flat 154, 5 1BS Halden Avenue, Kol - 700 105. (https://baanknet.com/) portal.
B) 1. /s, New Ramthakur Mrith Shilpalaya, | Two Thousand Saven | Chittaks 20 5q.0t equal to 4.47 Coliah be the | 5. Mis. Ceeta Spincon Pvt. Ltd
Saradhapally, Chaltaberia, PO. & P5S - Hundrad Eighty Six and | same a litbe more or less lying and siluate al | C)Rs. 10,000.00 17 Cotion Strest. £.5. - Burrabazar Kalkata -
Datiapukur, Dist - North 24 Parganas, W.B,, | Paisa Sixteéen only) Mouza - Chattaberia, J.L, Mo, 124, Re, Sa. No_ | 200 007 Hr ;
Pir - 743 248, along with furiher 177, Tauzi Ma. 146, R.S, Khatian Mos, 344, 432, | D)yContact Person : Assistant General s
2 Shri Ta Pal (Proprietor & G i applicable interest and | L R. Khatian No. 3004 and R.5. & LR Dag No. | Manager, ARM Branch Kolkata, 6. | A) Canara Bank, ARM Branch Al Rs. 1.75,39,T22.85 | UREM of land and three storied Buildirg, | A) Rs. 3,00,000.00
n e o & { sﬁp i lf‘l' il uaraniar | charges from 771, under Duttapukur-l| Gram Panchayal. The | (Mob.) 90518 82364 21, Camac Streal, Kolkata - 700 016, (Rupees One Crore in the name of Sri Ashok Kumar Ghosh
origager]), Sfo.5hri Lakt Pa 01.11,2024 sald Property is bounded as follows : On the | Sewenty Five Lakh situated at Mouja - Patila Chandra, Vill - | B) Rs. %0,000.00
sarmdiapaiy, GHatatens, B0, 8 F8. - Nerth - 12 Feet wide Kancha Road & Land of | £} EMD amount of Rs. 4,83,000,00 to be B) 1. Mis. Ghosh and Co., Thirty Nine Thousand | Patila Chandra, P.S. - Basirhat, P.O. - West
Dattspukur, Dist - North 24 Parganas, W.8., | gy 12.07.2023 Dag No_ 771, On the South : By ather Owner's |~ gosoited by adding the amount Prop. : Ashok Kumar Ghosh Seven Hundred Twenty | Madhyampur, Dist - Morth 24 Parganas. | C) Rs. 10,000.00
Pin - 743 248, land of Plol No. A5, On the East | By Finial !- through e-wallet available in 51/F, Pattery Road, Entally, Kolkata - 700 064, | Two and Palse Eighty | The Property Is butted and bounded
3. Smt. Mina Paul (Guarantor], C) 28.09.2023 Factory, On the West : By 12 wide Kancha | BAANKMNET.COM 2. Sri Ashok Kumar Ghosh Five only) along with by: Marth - By the land and building of Sr | D) Contact Person : Assistant General
Wio. Shri Tapas Pal Road. (Property under Symbolic Possession) {https:Mbaanknet.com/) portal. Sio, Late Phanindra Nath Gi';l'.l-;’h furthier applicabda Tapan Ghosh, South - By Patial I:h._andra Manager, ARM Branch Kolkata
Saradhapally, Chaltabera, PO 8PS - Vill - Pafila Chandra. P.0. - West Madhyampur, intarast and changes Road, East - By the land and building of (NMob.) 20518 82364
Dattapukur, Dist - North 24 Parganas, W.B.. Taki Road, Basirhat, North 24 Pgs., Pin - 743 429. | from 01.12.2024 :Lf*n‘gﬂfif ; Efmﬂﬂ ?E_ﬁg-a:!ig%n%;‘hmﬂ
Fin - 7457248, 3. Mrs. Shikha Ghosh, Wio. Ashoke Kumar Ghosh | g) 06 03.2010 (Proverts infies SymboNtFossasgions: | T U0 ancimt of Rs. 80,000.00 1o bs
Wil - Patila Chandra, P.O. - West Madhyampur, S depostted by adding the amount
2. | A) Canara Bank, ARM Branch A) Rs. 91,50,942 68 Property - | : All that part and parcel of property of | A.l) Rs, 7,50,000,00 Taki Road, Basirhat, North 24 Pgs., Pin - 743 420 through e-wallet available in
21, Camac Strest, Kolkata - 700 016, | (Rupees Minety One | Shop Room No. S-19 (Super bult up area 1764 Sq.ft) | 1) Rs. 3,36,000.00 : ! T T C) 09.06.2022 BAANKNET.COM
Lakh Fifty Thousand | on 15t floar, Nandagarh Shopping & Housing Complex. | 1) Rs. 17,11,000.00 "-i Mrs. Rosalind Saha, Wio, Kalyan Saha {https:ibaanknet.com/) portal.
B) 1. Raliable Ajit Poly Impex Mine Hundred Forty Two | 114, Kazipara Main Road, P.O. [ P.5. - Barasal, | 9TKIZB, Pollery Road, Kalkata - 700 015.
Pvi. Lid. and Paise Sixty Eight | Kolkata- TO0 124, North 24 Parganas, West Bengal. | B.I) Rs, 75,000.00 7. | A) Canara Bank, ARM Branch A) Rs. 3.54,08,445.31 | Al that piece and parcel of Land measunng | A) Rs. 34,27,000.00
Kazipara Main Road Banamalipur !;unl',r; along with further | Mouza - Uttarhat, J.L. Mo, 78, C.5. Dag No. 3. RS |  II) Rs. 33,600.00 21 Camac Streel, Kolkata - 700 016, IiF[}IJpEE'E. Threa Crore an Area of about 1 (One) Cottah & iEigl‘dgfl
(East} P.O. + P.5. - Barasat, Morth 24 | inferest from 01.11.2024 | Dag Mos. 3-& 3814, L R. Dag MNo. 8 appertaining 1o | [ i} Rs. 1.71,100.00 B} 1. M/s. National Trading Corporation Fifty Four Lakh Eight Chittacks and 3 {Threa) Sg.f. bethe same | B) Rs. 3.42,700.00
Parganas, Kalkata - 700 124, C.5. & R.5. Kh. No.510, LR. Dag r~.|u Z28T1. Tha :Em:mw:ir] Thousand Four a little being the property in J.L. No. 7.
E.r.ﬂ.mll.: Kumar Hlt.rﬂ._ Shop Room Mo, 59 & Vanl, On the SI'.II.Jth e EIr'H:-EI: r ; Bazar Street. Kalkata - 700 001 Paisa Thirty One anly) Mo, 1425 appertaining fo RS Khatian Na
S/0. Sri Swapan Mitra C) 21.08.2018 Road, On the East - Shop Room No. 5-18, On the | D) Contact Person : Assistant General 3 - along with further 611 corresponding to LR Khatian No. 536/1 | D) Contact Person : Assistant General
Barasat, North 24 P Kok | 00518 82364 Sio. Late Patit Paban Chatterjee pe i i ra, g ger,
arasal, horl arganasg, Kotkata - Property - Il : All thal part and parcel of property of [ T ! charges from within the limits of the Howrah Municipal (Mob.) 90516 B2364
700 124, Shop No. S-5 (Super built up area 78 Sq.ft.) on st | 1P5E'E‘ Bj*"lﬁ'ﬁﬁﬂ'—“é".“' '—El‘_lﬂﬂ- F’E-F;.Eﬂ*%?,lﬂ;ﬂ{ o |0112.2024 Corporation under Ward No. 45, Additianal
, floar, Nandagarh Shopping & Housing Complex, 108, l ELEREL RIGCAMIE O+ s ol = LIGATAN, T : District Sub-registration Office al Domjur | £ EMD amount of Rs, 3.42,700.00 to be
3. Smt. Dalia Mitra, Kazipara Main Road, PO/PS - Barasal, Kolkata - 700 | Property -1 : Rs. 75,000.00 3. Smt. Ratna Chaterjee (Guarantor) B) 29.06.2021 in the District of Howrah. Boundaries : | ggoosited by adding the amount
Wio. Amit Kumar Mitra 124, North 24 Parganas, West Bengal. Mouza - | Praperty - | : Rs, 33,600.00 Wio. Amalesh Chalerjee Cn East @ Land and building of Balai Roy through e-wallet avallable In
;1-" ; EEan.:lmI:all!:p‘;_Jg EDEEH':II F"':Z.'IH-rIfﬂEEd- Uttarhat, J.L, Mo, 78, C3 Dag No. 3, RS Dag Mos. 3 :r- :"ﬂfﬂhzadl:y - II_I;dFt;- ‘I.d'g,‘l ﬂ:]hl:[!l X 158, Brajanath L.;,-.h.ln Lape, P.O. - Baksars, C) 28.12.2021 Oin West - 4 FL Privaie road ﬂfghai.tan-ﬁ BAANKNET.COM
Barasat, Na arganas, Ko - & 3/014. LR Dag No. B apperaining to CS & RS Kh. | posited Dy adding the amown P.8. - Jagachha, Dist - Howrah, Pin - 711 110, Ghash, On North : Land and building of | (https:/ibaanknet.com/} portal
700 124, No. 510, LR Dag No. 2287/1. The said Property is | through e-wallst available in ChaitanyaGhosh, On South: 4 Ft Private : '
bounded as follows : On the Norh- 7 it wide Market | BAANKNET.COM Road of Balai Roy.
Road, On the South - Shop No. &, On the East-7 ft | | (hitps:i/baanknet.com/) portal. (Property under Constructive
wide Markei Road, On tha WEE! Shop No. 4. ° Possession)
Property - lii - All that parl and parce| of property of Office Room No. Z, (Super buill up area | g | Ay Canara Bank, ARM Branch A} Rs. 1,31,67,510.02 | All part and parced of Land measuring 22 Decimal | A) Rs, 54,00,000.00
335 Sq.1t.) on 1st floor, Nandagarh Shopping & Housing Complex, 174, Kazipara Main Road, 21, Camac Street, Kolkata - 700 016. (Rupees One Crore | at Vill & PO. - Adhata, P.5. - Amdanga., JL. No. | gy Rs. 5.40,000.00
POYPS Barasal, Kolkata - 70 124, North 24 Parganas, West Bengal, Mouza - Uttarhat, J.L. : : ; Thifty One Lakhe Sy | 20 Khatian Noe 1789 & 1373, Dad No. 3916 Mk
> . B 1. Mis. Nizamuddin Enterprise, iriy Line XLy - Khatian . . Liag No. 2410,
Mo, 78, C5 Dag Mo. 3, RS Dag Mo 3 & 35914, LR Dag Mo, 8 apperaining to C5 & RS Kh. Mo, P g ddin H Seven Thousand Five | Dist - North 24 Paraganas, West Bengal, Pin - C) Rs. 50,000.00
510, LR Dag No. 22687/1. The said Property is bounded as follows : On tha North - Other's T0R - HIZIMUGRN TR Hundred Ten and Paise | 743 221, in the name of Nizamuddin Hague | D) Contact Person : Assistant General
office & open 1o Sky, On the South - Passage, On the East: Other's Office, On the Wesl - Litt & 'u""g- P, - Mﬂaéﬁ- E-_F'rr- -Tﬁ-dfﬂﬂﬁ‘;!;ﬂ- North | Tun only) along with and Amena Bibi. The said Property is Manager of Canara Bank ARM Branch
Slair, (Properties under Physical Possession) iﬂu.argaﬂ-:ixi,_wl_l 5 m-E 3-5221_ " fustheer applicable bounded as follows : On the Norh - By Kolkata, (Mob.) 00518 82364
. izamuddin Haque, Sio. Shafiul Haque | interest and charges Property of Tabibur Rahman & |drish All, On the | E) EMD amount of Rs. 5.40,000.00 to be
3. | A) Canara Bank, ARM Branch | Al Rs. 13T 17.517.88 | All that part and parcel of | AJRs. 500,00,000.00 3. Ameena Bibi, Wio. Shafiul Haque from 01,12.2024 South-By Panchayet Road, Cn the East - By deposited by adding the amount
21, Camac Streat, Molkata - 700 018, (Rupeeas One Crora proparty of Mr. Sarbani Prasad | Both are at 2 Vill & P.O-< Adhata P& - Property of Haldhar Karmakar, On the West - through e-wallet available in
Thirty Seven Lakh Chaudhuir, | B)Rs. 50,00,000.00 Amdanta. North 24 Ii‘ufganas WEB B} 26.04.2017 By Proparty of Abdul Bar, BAANKHET.COM
B} 1. Mis. Power Master Electricals Private Limited | Seventeen Thousand | All thal Apartment No. 5 (five) | Bin » ?493 591 gl (Property under Symbolic Possession) {https://baanknet.com/) portal.
(Borrawer) Five Hundred measuring 582 Sog.ft. of fioor area | C)Rs. 10,000.00 C) 11102017
B1, 28, 15 Floor, Divine Apartment {Mission Complax), ﬁ‘f’“ﬂ-‘ﬂ-a“ Hn? fighw ﬁapnrﬁx}ﬁh E‘Sgi%”'r?'i”“"‘“?}“ ' D) Contact P Assistant G | . .
Jessore Road. Dum Dum. Kolkata - 700 028, ne Paise only) along | constructon g.ft. {approx) In ontact Person : Assistant Genera = ' . . .
Unit Address ; Dakshinhat, J L. No. 73, Dag Nas. 47, with further applicabde | Block Mo A-1 on the 2nd floor, Manager, ARM Branch Kolkata, (Mob.) nate & TlmE I]f E Ellﬂtlllll . 29-“1 -EHEE F'ﬂm 11 .3“ A.M¢ tﬂ 1.31] F.M._., |.E|5|.' ﬂatE ﬂt EM“ . 2?.“1 .2“25 |.||] tl] E.HD F.M.
471196, 47/157, Khatian No. 232, P.8. - Madhyamgram, irm'afE"JS; aiqﬂzagifﬂﬁ IED”E-'E““E of bed FDDLTE twonos, | 30518 82364 - - Terms & Conditions -
Dist - North 24 Parganas. PR A SRR fving foamm one no., dining space | 1. The assets will be sold in “as is where is” , “as is what is* and “whatever there is” condition
ane N, kibchen oome no, talled o [ E} EMD amount of Rs. 50.00,000.00 ta 2 Tha asset will not be soid below the Resarva Price
2. Sri Deba Prasad Choudhury (Morigagor, Guarantor | =) 26.05.2023 nos,, Bath Varandzh ane no., and | pe deposited by adding the amount 5 ] ; q i : L
& Director), Slo. Late Jogi Prasad Chaudhuri the said additional construction | through e-wallet available in 0 cage of single Didder, the Didder ! purchasar has o bid with an ncCremant,
L ? 1 : . C) 06.09.2024 wilhout plastering Noor and door | 4.  Aucticn'bidding shall only by "online electronic mode” through tha websile of the sanvice provider e BAANKNET.com (https:/fbaanknet.comy)
8145, Purbasha Housing Estate, 2nd Floor, Premisaes Mo. 45 : | BAANKNET.COM 4 yuy g H P
180, Manikiala Main Road. Kolkata - 700 054 and window and situated at | ihtyps:ibaanknet.comi) portal, 5. EMD amount of 10% of the Reserve Price is to be deposited in E-Wallet of Mis, PSB Alliance Private Limited [BAANKNET.com (https:/fbaanknet.com/)] portal
f : ; IF-"urbasE'uﬁ_ Eswi::j'rd'.mj ﬂrlt;lﬂsd L : A= R directly or by generating the Challan therein to deposit ihe EMD through RTGS § NEFT in the account details a5 mentioned in the said challan on or before 27.01.2025
Ying al pieca a parced ai &g MEASUTING 8O0t &, Cres {mora or lass till 5.00 P.M.
3. Eri Sarbanl Prasad Chaudhur (Guarantor & Directo 5 ; ; { ;
Sfo. Late Jogi Prasad Enauu:rhurIE " and being comprised in Premises No. 160. Manickiola Main Road. Kolkata- | g The contact details of the service provider Mis, PSB Alliance Pvt. Ltd, [BAANKNET.com (hitps://baanknet.com/)], Contact Nos. T0466 12345 / 63549 10172 /
A1/5 P Mousing Exbats: S Flaar B 700 054, Ward No. 32 under Kelkata Municipal corporation in the District - | g2992 20220 / 98922 19848 / 8160205051, E-mail ID : support. BAANKNET@psballiance.com
1 urbasha OUSIMY state, 2nd Floor, Preavses Ho South 24 Parganas. (Property under Symbaolic Possession) :
160, Manikiala Main Road, Kolkata - 700 054. T, The assets can be inspected from 06.01.2025 to 18.01.2025 between 12 Noon to 4.00 P.M. afler consulting branch officials
8. The successtul purchases / highest biddar shall deposil 25% of the sale price {inclusive of EMD already paid), immediataly on declaraton of highest { successhsl
4. | A) Canara Bank, ARM Branch A} Rs. 1,53,98,569.00 | J.L. No. 37 R.S: Khatian No. 149 R.S. Dag No. 3092 ' A) Rs. 19,00,000.00 and the balance 5% of the sale proceeds will be pald within 13 days from the date of confirmation of sale. If the successiul bidder / purchaser falks (o pay the sale
21, Camac Street, Kolkata - 700 016. | {Along with further comprising L.R. Khatian Mo. 4839, 4840 & 4841 L.R. | gy Rs. 1,90,000.00 price as slated above, the depaosit- made by him shall be forfeited
intenest and charges Dag 6314 measuning 0.54 Satak lying at Sandesh | 9. Al charges for stamp duly and registralion charges, any statutory dues / rales! laxes | registration fee | miscellaneous axpenses’ government dues! dues of any
B} 1. Srl Bhaskar Mukherjee from 01.06.2024) Khali Gram Panchayet, Mouza Dwarir Jangal, Dist | a1 DUILIY authority efc. As applicable shall be bome by the successful bidder | purchaser only,
Sfo. Late Sudhir Kumar Mukherjee MNaorth 24 Pgs. Secured through registered morigage. | D) Contact Person: Assistant General | 10, This is also a notice to the borrower and guarantors of the abova said loan about holding of auction sale on the above mentionad date, time and vanue, if their
2. Sri Suvankar Mukherjee B) 25.08.2015 Mature of land - Bastu land and construction Ihareon. Manager ARM Branch Kolkata putstanding dues are not paid in ful
Sfo. Bhaskar Mukheras Owner of the Property : Mr. Eh“’f“r Mukherjee, (M) 20518 B2364 11. The borrawer | guarantor are hereby notified to pay the sum as mentioned abowve along with upto date interest and ancillary expenses befora the date of eauction,
3. Saswati Mukherjes €} 02.03.2016 El'lnml;at.ﬂ Elgjh'rglﬁ“"?r ﬂutrh'ner!]% h":;: 5"'5";3"“:1; E} EMD amount of Rs. 1,90,000.00 to be faifing which the property will be avctonad/sold and balances dues, if any with interast and cost.
Dio. Bhaskar Mukherjes M:hhﬂall-'{;i EI.?I:; BI?:E.:;r Pﬁuhﬁg;ia 158 sasw g_IEF"“E":E":' b?lii‘:d'"ﬂ_:j":l:'I““”"t 12. Bank reserves Its right to accept / reject any or all of the offers or bidfs so received or cancel the sale without assigning any reasan theraof
3.':;:.? E;ILS{‘;E_T‘;:}V;%E Lang, Bagh {Property under Symbalic Possession) Bﬂur?ﬁhag; E S'H“"" il 13. Further details available on Canara Bank website www.canarabank.com
: : (https:/ibaanknet.com/) portal. Date : 26.12.2024 | Place : Kolkata Authorised Officer / Canara Bank
IDFC FIRST Bank Limited - DFC FIRST ) REGIONAL OFFICE : o oo APPENDIX-VA
m:ﬁﬁﬁﬁ:ﬁﬁlﬂﬂwd with IDFC Bank Limited and presently known as IDFC First Bank Limited| Bank : n us n Ban Savitri Tower, 3A, Upper Wood Street, SALE NOTICE FéHEESP"D'25IﬂD: ":]:1(}:“25 ——
: Kolkata 700017 AL Y
Registered Office; - KRM Towers, 8th Floor, Harmnglon Road, Chetpet, Chennal- 600031
Tel : #87 44 4564 4000 | Fax: #9171 44 4564 4022 Aiicton Sale Molice for Sale of Immovable Assets under the Securitization and Reconstrucion of Financial Assels and Enforcement of Sacunly Interest Act, 2002 read with proviso fo Rule B(6) of the Secunty Infsrest
Notice under Section 13 (2) of the Securitization and Reconstruction of Financial R : . _ .
Assets and Enforcement of Security Interest Act, 2002 Motice s harety given 1o the public in general and in parbcular o the Borrowen|s] and Guaranions) that the below described immovable property morigaged/changed to e Secined Crediior, the physical possesson of

) : : which has bean taken by the Authonsed Oificer of Indusing Bank Limited, Secured Crédior, will be sold "As is where i5°, "As 5 what 58, and “Whatever thefe 5" on 05020025, for ecovery of Rs. 1,24 08 854 35 [(Rupess
The following b-_:nrr_l:nwers and m-l:uurmw-:t_rs availed the I::-e{-::r.'f mentioned secured loans from IDFC FIRST Eanif I__imlta-d (erstwhile One Crora Twenty Four Lakhs Eight Thousand Six Hundred Ninety Four and Paisa Thirty Five only) 35 on 30-00-2024 plus further interest at contractual rate from 0110 2024, due 1o Indusing Bank Limited, Secured Creditor
Capital First Limited, amalgamated with IDFC Bank Limited and presently known as IDFC First Bank Limited) The loans of | | from Mis DYNAMIC SCAFFOLDING & EQUIPMENT CO., Mr. BIKRAMJIT RAY, Mr. PRITHWLIT RAY and PURNASHREE RAY The reserve price and the samest money deposit is a5 mentioned balow. Inspection of the
the below-mentioned borrowers and co- bormowers have been secured by the morigage of their respeciive properfies. As they have proparty will ba avaiable on 16-01-2025 as per details mentionad balow

failed fo adhere to the ferms and conditions of the respective loan agreements and had become irregular, their loan were dassified W of secored ssset Known Encumbrances | | Reserve Price EMD
as NPA as per the REI guidedines. Amounts due by them fo IDFC FIRST Bank Limited (erstwhile Capital First Limited, Al fha T od Pt T ———— T = e __‘._.I-_;.___ B R T T T
ted with IDFC Bank Limited and presently known as IDFC First Bank Limited) s mentioned 25 per respective | || - tht piece and parcel of one residential Fiat, containing an Area of 750 Sq. feet. super Buit Up Area more of ess being Block- on e South NiL Rs.69,00000- | Rs. 6,90,000-

amaﬁgafna. Ly e . : iy g P £ Eastam Side al tha Third Floor of the Building sduated at Premises No. 86 B, Ashulosh Mukharoes Road, PS5, Bhowanspur, under Ward no. 7 (Rupees Sty Nine (Rupees Six Lakhs |
notices issued more partculary described in the following fable and further interest on the said amounts shall also be applicable of Kolkata Municipal Corporation, Kolkata -T00025 slong with the undivided imparfible proportionate share or intarest in the land at the sad Lakhs Onkv) Ninety Thousand
and the same will be charged as per contraciual rate with effect from their respective dates premises as menboned above J On

I *Tha datads of the propary are mone spacifically describad in the Deed No 8187 dated 29 10,2010 in the name of Mis Dynamic Scaffolding & )
ar Loan Type of Name of borrowers Section 13 (2) | Outstanding amount as Equipment Co. represanted by its sole proprietor - Mr. Blkramagt Ray
Na. Account No. Loan and co-borrowers MNotice Date | per Section 13 (2) Notice ' £ :

| Date and time of Auction : EHI’EM&:HJI:IAIWWNFI' '
1 | 1388744y ! LOARN AGAINST PROFPERTY| 1. RABIUL ISLAM 2. SABIYA BIGI 25052024 1.93.163.349/- DnlinuAuﬂEn_H;l&n T Pr— rr— P 1
PROPERTY ADDRESS : ALL THAT PIECE AND PARCEL OF LAND ADMEASURING 11,75 DECIMALS LYING AND SITUATED Last d||| for wbmlninn of anline bids 1 IIHLHI& '
AT MOLLA CHOUMUHA GRAM, PARGANA ANWARPUR, COMPRISED N J4, L. NOQ. 176, TOUZ NO. 146, L R. KHATIAN HI‘III'HI.IH'I HH II'H: I:AI'I'H:I.H'II ) | h Hm ﬂl'll |
MO52, HAL L R. KHATIAN NO, 1448, DAG MOS. 79, 80, 773 AND 774, DISTRICT 24 PARGANAS [NORTH), POLICE + 1 A H F'H {
STATION: BARASAT, WITHIN THE AMBIT OF KIRTIPUR NO. 1 GRAM PANCHAYET, KOLKATA, WEST BENGAL-700128, AND Dato and tima of inspection of property for ntending purchasers 1 6-01-2025 11:30 AM to 12:30 |
BOUNDED AS: EAST: BY OTHERS LAND, WEST: BY OTHERS LAND, NORTH: BY OTHERS LAND Contact details of Authorised Officer | Mobile No 9674438785, Email. rohit swaroop@indusind com |
SOUTH: BY LAND OF OWNER For detalled larms and condtions of the sale. please rafer to the nk provided in Secured Creditor's website | & wew. indusind.com or website of service provader | 8. hittps:l'www bankeaucthons.com
You are hereby callad upon fo pay the amounts to IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamatad STATUTORY 30 DAYS MOTICE FOR SALE UNDER PROVISIONS/RULES OF SARFAESI ACT
""'_"h IDFC Bank Li“"m_'d and presently known as IDFC Fi_rst Bank Ll"_'”Ed] 85 per the detalls shown In the above table The BarrowarMortgagor Guarantars may treal this as @ 30 days sale nobice. The Borrowar! Morgaoon Guaranions ane hareby given a las! and fingl apportunity 1o discharge Mesr knbdity in Il Bs stated above within 30 days
with contracted rata of interest thereupon from their respactive dates and other costs. charges etc. within 60 days from the| | from the dale of this Sale Notice and redesm the morigage over the Secured Asset, fading which the Secured Asset will be sold a5 per the lerms and condibons mentioned above
date of Lhis publication, fzlling which the undersigned shall be constrained o initiate proceedings, under Section 13 (4) and Date | 27.12.2024 Sdi Authorized Officer
section 14 of the SARFAES| Act, against the mortgaged properties mentioned hereinabove to realize the amount due to Place : Kolkata indusind Bank Lid

IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with |DFC Bank Limited and presently
known as IDFC First Bank Limited). Further you are prohibited under Section 13 (13) of the said Act from fransfeming the
said securad assels either by way of saleflease or olherwise, Sdl

PO IndoStar Capital Finance Limited ?

- . . Rapistered Cfice: Siver Wsapia, Third Floon, Unit Mo 309-A,
Date : 27.17.2024 IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with Oppasie P& G Plaza, Cardrial Gracious Read, Chakata, Andhen (€], Mumiba - 400090

Place ' WEST BENGAL IDFC Bank Limited and presently knewn as IDFC First Bank Limited) Wabsilg: hHps:waw ndostancagital com/

INVITATION FOR COUNTER BIDS FOR SALE OF
STRESSED ASSETS OF INDOSTAR CAPITAL FINANCE LIMITED

Irefidtar Capitel Finance Limited {ICFL), inbends to 5all certain siressed assels, the details of

FORM-A whe-:éj ara more pariioulary saf aul below and tha Public Mofice relemad fo below @Prupmed
NOTICE PUBLIC ANOUNCEMENT Sale). IOFL now invites counter trds.;":nunhu{ BII:_Is,n [ru_:m ARCs for the sale -:Jf::grmu? stresged
[Under Regulafion 14 af the Insalvency and Bankrupicy Board of India assels on s books, as par the exlant RBI gudelines (Interested Parties), Elighle interestad
EIH Ltd (Voluntary Liquidation Process! Regulations, 2017] Parties may downlosd the detailed pubiic nolice document dated 28° December 2024 from the
Registerad Office; N-806-A, Bth Floor, Diamond Hertage Building, FOR THE ATTENTION OF THE STAKEHOLDERS OF wetisite of ICF L https:itwww.indastarcapital.coml (Public Notica). ;
16, Strand Road, Faiey Place, Kolkata West Bengal 700001 GOLDSTAR HOUSING DEVELOPMENT BVT. LTD. The Proposad EH shall be on an ‘as iz where /2, 85 i3 what is, whatever thare iz snd I-'r'l_T-"-I:II-'J
_ : : RELEVANT PARTICULARS ramurse'f_.l;&ks and is baing condusted undar the Swizs Chalianga Methad, bazad onan Elr:lstn:;
MOTICE is haraby given that the cerlificate[s] for the under mentioned securilies of the e offer receivad by ICFL (Primary Offer) at the price set out betow (Reserve Price/ Base Bid)
Company hashave besn lostimisplaced and the holderfs] of the said securities/ 1. | Name af the corparate parsan. | GOLDSTAR HOUSING DEVELCPMENT PVT. LTD. Plaase note that the Propasad Sak will ba subjact to the outcorne of tha Counter Bid process and
apphcant]s] hasihave applied tothe Company to issue duplicate certficatefs| 2. | Dete of incorporaton of corporate person | 25008/1687 firal appraval by the competent authority of ICFL
: . | .ﬂ.Jﬂ'r:lrt','undar which camporate person i H-;gislrar of Companies, Wast Bangal Total outstanding as on Reserve Pricel Base Bid | Tarms of
Arwy person who has a claim n respect of e said securilies should lodge such claim with | Inzorparated | regestarad | 30* November, 2024 {#InCr) | Proposed Sale
the Eumpaw atits Registered Office '.'.ﬂh_n_'n 15days ﬁﬂm_hﬂl_:.’ate.e*se the Company will 4. | Corporate idantity rumber | lmited fabilty | U4S203WR1S8TPTCIM2855 % 1744067 2B % 100.00.00.000- A% par the tarms and
proceed o issue duplicate certificatefs] without further intimation | idantification number of corporate persan | (Rupees D Hundrad Sevanty (Rupees Ona Hundrad | conditions set ot under
5. | Mddress ol the ragisteded offce and prncpal 46 Cobege Boad, Howrab, West Bengal, Four Crores Forty Nine Lakhs Sixty Crores Cnly) the Public Matica.
Namejs] of | alfice: (if ary) of porporale person | Iredia, 711103 . Seven Thousand Two Hundred and
helder]s] Kind of 1 S 2 5. | Liquidalion commencemenl dale of the | 241212004 Eightian Oy}
[and Jt, Securities No. uf Falio Certificata | Distinctive | carparals person | Q
holder]s], and face | Securities Ne No number(s] 7. |Mame. Addrass, e-mail addwess lelephorm | N Anil Kumar Dubey S. E. RAILWAY — TENDER
if any] value numiber and regisrafion rumber of fhe | Maridian Splendora, Tower-l, 4ih Floar, Flal Bo, 4F, Bt i L e BRI b
SUSHILA Liquidator GA'Y Umiakant Sen Lena, Kalkate-700030 For and on behalf of President of India,
GAJANAN enfifimandasssociztesin Ph No. 9883034240 CPMIGEU Adra, South Eastemn Railway _ : :
KAMAT B | Reg No: BBUPADDZIP NveT2022- 23124 | finvites 01 (one) no. e-tender for| f| Whilst care is taken prior 1o
i Equity 1800 013824 1344905 36699531- 8. | Last Date for Submission of Claims ZA02025 GC/GSWAdra as mentioned hereunders: """""F:-‘”""' "t;;-" "'::[‘""Fl o h
PRAKASH RS. 2/ 36701330 Motica &= haraby gven thal the Gaoldslar Housing Develapmant Pt Lid. has commanced waluntary e-Tendar Notice No.: CPM-GSU-ADRA- IJ:“":-:;;“ W:T.: ' Lt|n‘dl:lmﬂ?? . Il:
G ieguickalion o 24th Dicember, 2024, 03-2024-5-2P, ditd. 21,12.2024, e gl oy
KAMAT The stakehalders of Goldatar Housing Development Pyt Ltd. are harety caled upon b submita proofof | | Description of work: Requesi for responsibibe for such contents, mie
SUSHILA their claims. onar before Z3nd Jenuany, 2025, fo the iguidator at e address mentioned againstaam 7 Proposal (RFP) far Appoinimant of for any lows or damage incarrod a
GAJANAN Tha financia! craditors shall submi thair proofaf claims by alectronic maans onfy, All athar stakshoidars General '_:W?'-'m for Gat Shakt Unit, g result ol transaciions  wiih
KAMAT ma Submil he peoal of claims in person, by postar by slectanic means Adra Division. Tender Value: ¥ COmpanIcs, ArsiernC L AT B o
2 Equity 900 013824 1375365 280318603 Submizzon of false or misleading procfs of daim shall afitac panaties T.76,82,144, The closing date and lime individuals sdvertising a s
PRAKASH RS 2/ 280313502 Aril Kumar Duby of e-tender is on 15.01.2025 at 15.00 1:-:r-hwr1.1['_'i'h -1r_ ."'il!"'ll..ll'l'ﬂt 'In_'h.'
G Voluntary Liquidator i lhe matter of hrs. Details of the above e-lender may :1"]::' I"":I‘h.r""*l'lfu'!::]L:f:'" 'F:‘j‘:" U a I I‘ : aa.
THIK i 1,5 guimes. BERT
KAMAT R T —— Goldstar Housng Development Pyt Lid please be ‘seen al websile “_Ih;m '-4:“ |1'u=|:u: ml 2 |r:'|:;
Place: Kilkata Registralion Mo IBBIAPA-DORIP NO1ET2022-2314240 WWW.ireps. gov.in. (PR-B43) e mn  ssesamends  with
[Name([s] of Applicant{s]] : siversers ot otherwise acting on
[Place] - PUNE SUSHILA GAJANAN KAMAT an adverisement I any mEnneT
[Date] - 261122024 PRAKASH G KAMAT whatsoever. Repisterod hetlors are
il accepled in response 10 box . )
mumber advertisement financialexpress.com

Kolkata

financialexp.epapkin
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